Ruling regarding Notices of Adjournment Motion
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? (Interruptions)

HON. CHAIRPERSON: Kindly listen to me.

? (Interruptions)

HON. CHAIRPERSON: I am just raising your concern, Mr. Gaurav Gogoi ji.
? (Interruptions)

HON. CHAIRPERSON: You should have patience.

? (Interruptions)

HON. CHAIRPERSON: Kindly listen to me.

? (Interruptions)

HON. CHAIRPERSON: I am just raising your concerns.
? (Interruptions)

12.01 hrs

At this stage, Shri Harish Chandra Meena, Dr. Kalanidhi Veeraswamy and some other
hon. Members came and stood on the floor near the Table.
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